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The Deputy te~ in the MIais-
~o  Home Alra'... (lIhri L. N. 
Mlshra): (a) Yes, Sir. 

(b) A statement is laid on the Table 
of tbe House [Placed in Library. Sec 
No. LT-4542/65). 

Release Of Lett VOmmant.l.. 

182 J 81u1 S. M. Banerjee: 
. \. 811rl Tan 81n&'h: 

Will the Minister of Home Alralrs 
be please:! to state: 

(a) whether it is a fact that .ome 
ot the Left Communi.t leaders re-
cently arrested under t ~ D.I.R. have 
now been released; and 

(b) it so, the nwnbc: ot tllose l'e· 
lease<\ during May-June, 19657 

The Minister of State in th .. Minis· 
i~ Of Home Alralrs i Shri lIatlll" (a ~ 
Yes Sir, some left CtlmmUJ1Jst mem-
bers have ,been released. 

(b) 21. 

WhItley ()oancl! 

r Sbrl S. M. Banerjee: 
I Shrl D. C. Sharma: 
I Shri It. S. Paacle,.: 

183-' -{ ShrimaU Savltrl Nlcam: 
I Shr! Yashpal Sln&'h: 
I Shr! P. C. aor-h: 
I Maharaj.,amar VlJaya 
L Auncla: 

Will the Minister of Horue Alral" 
be pleased to state: 

(a) whether' Whitley Council at 
lIational level has star\eoj functionln, 
for Central Government employees; 
and 

(b) if not, the reason therefor? 

The MInIster of State In the Millls-
t~ of Bome AlI'alrB (SlJrI Batbl); (a) 
No. 

(b) Some employel."s orgamS:1tlOns 
had raised certain points bl>out the 
scheme. Thei' were diJicusscd in a 
series 01 meetines held b,· 50!!1e 
Minister with the employee,' ofR:anl· 
sationa in May, 9 ~  The few pointa 

that remain to be settled al'c being 
examined and it is lJfopnserl to have 
further discussions to ~r i c at an 
agreement. 

Borror Coml .. in De;hl 

r Sbrlmatl Savltrl NI, ... : 
1M. , Shrl M. L. Dwlvedl: 

L Stlrl S. C. Samanta: 

Will the Minister of Bowe Alralrs 
be pleased to state: 

(a) whetber Government are aware 
that sale ot horror comics ln. theo 
Capital has in:rcased much durin, 
the last three months; and 

(b) if so, the steps t ~  In Ihe 
U'lotter? 

The Deput,. Minister In tht MIDb-
try of Bome Alrairsl (Shrl L. N. 
Mlshra (u) No increase in the sale in 
the Capital during th" last three 
months Of the uharmful publications" 
(popularly known as horror comics) 
as defined in section 2 of the young 
Persons (Harmful Publication.) Act. 
1956, has come to the notice ot liD\,-
ernrnent. 

(b) Doe. not arise. 

Fair Pr!ee Shops for Pollee 

{
Sbrlmatl Savllri Nlpm: 

1&5. 8bri S. C. Samanla: 
Shri M. L. Dwlvedl: 

Will the Minister of Home Alraln 
be pleased to .tate: 

(a) whether a fair price she>p for 
Delhi Pollee h.s been op.nt!d; and 

(b) If 00, whether such .hop. "CO 
proposed to be opened in other UDiOIl 
territorie; In the near utur ~ 

The Depat,. Mlnl8ter In the Mlals· 
try 01 Home AIr.1n (Shrl L. N. 
Mlshral: (al No separate tair price 
shop ot imported wheat is functioning 
for Delhi Police. As 8 welfare mea-
sure, however, the Police Department 
has orgamsed four grocery ~ o i at 
New Police lines, Old Police linea, 
Security Pollee lin .. and Polioo Sta· 
tion ParUament Street where &rUdee 
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of every day use are sold to the mem-
bers of the staff at nominal profit. 
Besides, small canteens for sUPllly of 
tea, cold drinks, snacks etc. (0 the 
stafT are also functioning at various 
police stations. No Government funds 
are used for running these grocery 
shops Or canteens. 

(b) No Sir. 

Higher Education i. Anllamans 

r Shrlmatl Savltrl Nigam: 
116. ~ Shrl M. L. Dwl..edl: 
l Sbrl S. C. Samanta: 

Will the Minister of EducatiOn be 
pleased to state: 

(a) whether it is a fact that inspite 
of the repeated requests Of And .. m.n 
people, no College hus been opened 
there for the Andaman students; and 

(b) it so, the action taken uy GOY-
ernmcnt in the matter? 

The Minister of Education (Shrl 
M. C. Chagla): (a) and (b). The ques-
tion of opening a College in Anda-
man and Nicobnr Islands has already 
been examined but the output of the 
three Higher Secondary S"hools in 
the ~ does not at present justify 
the opening of a college there. 

lksle Educatl .... 

rSbrhnati Savltri Nlram: 
In. ~ Sbrl M. L. Dwi...,d1: 
l Shrt S. C. ~t  

Will the Minister of EdocaU"" be 
~ e  to refer to the reply given to 
Unstarred Question No. ~9  On tho 
:lrd March, 1965 and str,te whether 
Governmen1 ore aware that many ins-
titutions of basic education are ill· 
managed and ill-eqUipped and are 
without any trained teachers for the 
laet 6 months in the UnlO:l erri~ 

torie.? 

The Mlnlst.r of Education (Sbrl 
M. C. Charla): Information is being 
collected ond will be laid on the 
Tubl£' of the Lok Sabha in due course. 

Government of India are however 
awon-of the deftciencie!'t generally 

and are taking steps to reduce/remoye 
them. 

~ Scholarship" lSeh_ 

r Sbrlmatl Savltrl NIpm:' 
111. ~ Shrl M. L_ Dwlye.l: 
L Sbrl S. C. Samanta: 

Will the Minister of IIdncatieD be 
pleased to refer to the repty glveD 
to Unstarred Question No. ~ ~ on the 
3rd March, 1965 and state whether 
any assessment has been ma\1e to find 
out the usetulness of the Loan Scho-
larship Scheme? 

TIl., MlaJlIter of Cultural Affain Ia 
the Mlnlstr,- of F.ducatlon (Sbri 
Hajarn8vl.): Response to the scheme 
during 1964-65 was belter than that 
in 1963-64 as about 16,000 students 
were fou';d eligible and given the 
loans as compared to only about 
10,000 in 1963-64. During 1965-66, it 
is hoped that the full quota of 26,500 
awards will be utilised in view Of the 
revision of the scheme, greater pub-
licity given to it. and improvement in 
the processing of cases. 
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